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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
O.A. NO. 922 OF 2024 (Court No. 1)

IN THE MATTER OF:-

Residents Welfare Society Shyam Kunj ..., PETITIONER
Versus
Government of NCT OF DELHI & ORS ...RESPONDENTS

Most respectfully it is submitted before Hon’ble Tribunal that:

In compliance of order dated 31.07.2024 of the Hon’ble Tribunal, directing
therein to form a joint committee consisting of the representatives of stakeholder
agencies (CPCB, DPCC, DJB and DM (SW) to visit the site of Khasra no. 38 min

situated in village Goyla Khurd and submit a factual status report thereafter.

In this regard, being the nodal agency/department the joint committee was
formed with approval of the DM (SW) on 23.09.2024 (F/A) and a site visit was
scheduled for 03.10.2024 (F/B) which was attended by all the representatives
except from the CPCB which nominated its representative on 14.10.2024 (F/C).
Accordingly, a detailed report in this regard is enclosed herewith containing the

observations of the other stakeholders in brief.

Submitted for kind perusal and further direction please.

SDM (KAPASHERA)

MS. SHELLY, DANICS
Sub-Divisional Magistrate (Kapashera)
South-West District, GNCTD
Old Terminal Tax Building
Kapashera, New Delhi-110037
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Status report in the OA No. 922/2024 before the Hon’ble National Green
Tribunal

Whereas, the present report is being filed in compliance of the orders of the
Hon’ble National Green Tribunal in the matter titled as Residents Welfare Society
Shyam Kunj Vs Government of NCT of Delhi & Ors. dated 31.07.2024. Vide the
said order, the Hon’ble Tribunal was pleased to constitute a Joint Committee
consisting of members from CPCB, DPCC, Delhi Jal Board (DJB) and District
Magistrate (South West) and directed to visit the site and ascertain the correct
position and truthfulness of the allegations made in the O.A. and submit a factual

status report before the Tribunal.

Accordingly, the Naib Tehsildar and Halka Patwari from O/o District
Magistrate (South West) along with the representatives of Delhi Jal Board and
DPCC visited the site of the subject land on 03.10.2024 whereas CPCB member(s)
visited on 19.10.2024 and consequently submitted their reports along with the Geo-
tagged photographs have been enclosed as Annexures D (DJB), E (DPCC), F
(CPCB).

Whereas, the common observations shared by the departments in their

individual reports consisted of the following:

a. There exists no drain on the site at present consisted in the Khasra No. 38
min which is now bifurcated in plots of different sizes and bearing hoarding
indicating the ownership of the land.

b. Sewerage system existed in the adjoining society known as Shyam Kunj.

Whereas as per the detailed report shared by CPCB, the existence of drain
has been verified from the Google Earth images of the site. Further, as per the

latest images the open drain now stands covered. Also some constructions of
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boundary wall in the initial part of the open drain was observed by the CPCB

members.

Further, as per the revenue records (F/G) the land held in the Khasra No. 38
is recorded in the name of “Sarkar Daulatmadar” i.e. Government land but now
stands mutated in the name of private individuals on the grounds of re-conveyance
deeds executed (on different occasions) by the I &FC Department in favor of the
previous owners of the land which was acquired vide award No. 1991 in the year
1964 for the purpose of construction of “Liff Irrigation Scheme . The said scheme
was however dropped and as per the available communications in Land
Acquisition Branch (South West), the department in possession of the land i.e. | &
FC intended to return the land back to ex-owners (F/H). Therefore, the land under
question is a private land as per the current revenue records. However, for a
conclusive view on the matter of ownership of the land I &FC Department may

also give their opinion in the present matter.

In addition to the above, it is also pertinent to bring to the notice of this
Hon’ble Tribunal that the subject matter of current O.A. has been part of multiple
litigations in the Hon’ble Dwarka District Court and Hon’ble High Court of Delhi,
which involved RWA Shyam Kunj and Private land owners in counter litigations.
The records of the proceedings before the Hon’ble Courts may also aid in deciding
the contentious issue pending before the Hon’ble Tribunal which may be provided

by the applicant in the present matter.

o

(SHELLY, DA 165)//‘

SDM (KAPASHERA)

MS. SHELLY, DANICS

SubDivisional Magistrate (Kapashera)
South-West District, GNCTD
Old Terminal Tax Building
Kapashera, New Delhi-110037
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Office of the Sub-Divisional Magistrate (KH)
Government of NCT of Delhi
Old tax Terminal Building, Kapashera, New Delhi-110037

No. SDM/KPH/2024/ R 256\ Date: 37.09-2L02¢

ORDER

In pursuant to the direction of the Hon’ble NGT in the matter of application no. 922/2024 titled
Resident Welfare Society ShyamKunj V/s GNCTD &Ors.DM(South-West) is pleased to constitute a joint
committee comprising following members for spot inspection of tributary of Najafgarh drain situated at
Kh.No. 38(min) in the revenue state of Goylakhurdto identify the person responsible for violation and
submission of factual status report taking expeditious remedial and punitive action against the
offender if reported:-

1. DM(SW) as a Nodal Officer.

2. Representative of Member Secretary, CPCB.
3. Representative of Member Secretary, DPCC.
4. Representative of Delhi Jal Board.

The committee has to find out the person who is responsible for violation and submit factual
status report before the Tribunal including there in remedial action at least one week before the next
date of hearing i.e 11/11/2024.

This issue with prior approval of DM(South-West).

Copy to:

Commissioner(MCD) with request to appoint his representative.
Member Secretary (DPCC) with request to appoint his representative.

Member Secretary (CPCB) with request to appoint his representative. x ,v)
PS to DM(South-West o 0 \
o M( ou est) Saonal g, ’)}\/
Guard file. A R
aite, %

‘SDM(KAPASHERA)

L]
~

7]
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OFFICE OF THE DISTRICT MAGISTRATE (SOUTH-WEST)
GOVERNMENT OF NCT OF DELHI
OLD TERMNAL TAX BUILDING, KAPASHERA, NEW DELHI-110037

No.SDM (KH)/SW/2024 ¢965] Dated: 30 /o fzq

ORDER

In compliance of direction of Hon’ble NGT in the matter of application no. 922/2024
titled Resident Welfare Society Shyam Kunj Vs GNCT of Delhi & Ors., a joint committee
comprising representative of Member Secretary CPCB, Representative of Member Secretary
DPCC, Representative of Delhi Jal Board and District Magistrate(South-West) as nodal agency
was constituted vide order no. SDM/KPH/2024/88815 dated 23.09.2024. A joint inspection has
been scheduled for spot inspection as per the details mentioned below:-

Spot of inspection:-  Tributaries of Najafgarh Drain situated at Khasra No.
38(Min) in revenue estate of Goyla Khurd.
Date & Time:- 03.10.2024 (Thursday) at 11:00 AM.,

The aforesaid inspection shall consist of report inclusive of, but not limited to the following
aspects:-

1. Correct position and truthfulness of allegation made in OA in respect of lllegal
encroachment & construction by the land mafia.
2. Identification of the person responsible for aforesaid violation.

All members are hereby requested to assemble at the spot of inspection on date & time
mentioned above. Further, complete report must be submitted before the Hon’ble NGT before
15.10.2024.

SHELLY, DANIC
SDM KAPASHERA
Copy to:-
1. Chief Engineer, Delhi Jal Board, M-9,
2. OSD to Member Secretary CPCB
3. OSDto Member Secretary DPCC
4. PA to DM(South-West)
5. Guard file

SDM KAPASHERA

F/B 5
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CM-13011/248/2024-LAW-HO-CPCB-HO / {9 L/-gs/{zﬁ; October 14, 2024

To,

The Sub-Divisional Magistrate (Kapashera)
South-West District, GNCTD

Old Terminal Tax Building

Kapashera, New Delhi — 110032

Subject: Nomination for of Joint Committee constituted in in the matter of OA No.
922/2024 titled Resident Welfare Society Shyamkuj Vs. GNCTD and Ors

Reference: Your Order No. SDM/KPH/2024/88518 dated 29/09/2024 and letter dated
30.09.2024.

Sir/ Madam,

This has reference to the aforementioned communication regarding constitution of Joint
Committee in the matter OA No. 922/2024 titled Resident Welfare Society Shyamkuj Vs.
GNCTD and Ors. In this regard, Sh. Ritesh Prasad Gurung, Scientist E is nominated as a
member of the Committee on behalf of the Central Pollution Control Board. The contact details
of concerned officer are mentioned below:

Email rpgurung.cpcb@nic.in
Mobile 9436701267

This issues with the approval of Competent Auth@rlt}\

Thanking you

Yours faithfully

(Vishal Gandhi)
Division Head, WQM-I

o 4

é“w “uftayr wa' gat 3T R, foeeit-110032

Parivesh Bhawan, East Arjun Nagar, New Delhi - 110032
M/ Tel: 43102030, 22305792, Ja9se/Website : www.cpbc.nic.in
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NEAR DWARKA WTP, Old Kakrola Road |
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Dated: o f 10,2024

w of the Joint Inspection carried out by the joint

Committee on 03.10.2024.

. Joint committee com

. Joint Inspection of the Khasra No. 38 n
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., To verify t

prises officials from Revenue Department (South
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ed in different sizes having
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separate/ different owner.
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he allegation of encroachment, Revenue Department may
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Manoj Kumar Bairwa)
7ZE-1V(D)-091
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Comments from DPCC in view of the Joint Inspection carried out by the joint
Committee on 03.10.2024.

1. Joint committee comprises officials from DM(South-West), DJB and DPCC. No

member of CPCB was present during the inspection.

2. Joint inspection of the Khasra No- 38(Mlin) was carried out by the team.
Agricultural fields were observed at this Khasra No. No drain was observed at this
Khasra No.

3. Name boards of the people were also observed on site to whom land belongs
to.

4. Sewerage system was also observed in the society.

5. To verify the allegation of encroachment, revenue department may submit

factual report as per the revenue records.

6. Geo-tagged pics of Khasra No-38(Min) are enclosed herewith.
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Latitude

28.584443333333336°

Local 12:24:18 PM
GMT 06:54:18 AM

-

136, Goyla Village, New Delhi, Delhi, 110071, India

Longitude

77.01565000000001°

Altitude 212 meters
Thursday, 03.10.2024
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196, Goyla Village, New Delhi, Delhi, 110071, India

Latitude Longitude
28.584923333333336° 77.01663333333333°
Local 12:27:13 PM Altitude 212 meters

GMT 06:57:13 AM Thursday, 03.10.2024
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elhi, 110071, India

Latitude Longitude

28.58489833333333° 77.01635833333333°

Local 12:30:09 PM Altitude 212 meters
GMT 07:00:09 AM Thursday, 03.10.2024
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136, Goyla Village, New Delhi, Delhi, 110071, India

Latitude Longitude
28.584443333333336° 77.01565000000001°
Local 12:24:18 PM Altitude 212 meters

GMT 06:54:18 AM Thursday, 03.10.2024
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B-128 Gali No.10, near St Thomas school, Shyam Kunj, Najafgarh, New
Delhi, Delhi, 110071, India

Latitude Longitude
28.58420833333333° 77.01510833333333°
Local 12:23:10 PM Altitude 212 meters

GMT 06:53:10 AM Thursday, 03.10.2024
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A85, Goyla Village, New Delhi, Delhi, 110071, India

Latitude Longitude
28.583728333333337/° /77.014105°
Local 12:20:48 PM Altitude 212 meters

GMT 06:50:48 AM Thursday, 03.10.2024
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Najafgarh, Delhi, 110071

, India

Shyam Kunj,

’

A 76 Galino 6

Longitude

Latitude

77.01356333333334°

Altitude 212 meters

Thursday,

28.58341666666667°

Local 12:16:17 PM
GMT 06:46:17 AM

03.10.2024
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Annexure F

Inspection Report on site visit regarding matter pertaining to OA No 922 /2024.
Dated 09.07.2024 (Residents’ Welfare Society, Shyam Kunj, New DelhiApplicant Vs
Govt. Of Nct Of Delhi & Ors., ...Respondents), Hon’ble NGT Order dated 31.07.2024

1.0 Background
The Hon'ble NGT Principal Bench in the above matter had directed:-

A. To Joint Committee comprising of representative of Member Secretary, CPCB,
Representative of Member Secretary, DPCC, 3 Representative of Delhi Jal Board and
District Magistrate South West Delhi who will act as Nodal Agency.

B. The Committee will visit the site and ascertain the correct position and truthfulness
of the allegations made in the 0.A, will find out the persons responsible for the
violation and submit a factual status report before the Tribunal including therein
the remedial action. Let the same be submitted at least one week before the next date
of hearing.

2.0 Site visit by CPCB officials and observations

Following officials from CPCB visited the site i.e., Khasra Number 38- Min of Village Goela
Khurd, Tehsil Kapashera, District South West, New Delhi on 19.10.2024

1 Shri Ritesh Prasad Gurung, Scientist-E
2 Dr. Brajesh Shrivastava, Scientist-C
3 Shri Danish Meena, Scientist-C

The visit was carried out in presence of the Appellant, i.e., the Resident Welfare
Association. Sh. Ashish Soni, Patwari, SDM Office Kapashehra, South West Delhi was also
present during the visit. CPCB Team made efforts to contact Shri Veer Singh, the
respondent, to discuss the matter and to provide ownership records of the land, over
telephone, however, there was no response.

3.0 Observations
The observations made by CPCB are as below:

1. As per the appellant there existed a natural depression in the area. It was also
reported that this depression was utilized as a natural drainage of storm water to
the Najafgarh Drain. The existence of the natural drain has been mentioned in the
Delhi Government Inter-Departmental Enquiry Report submitted in the year
2018. The utilization of this depression is also mentioned in the said report.
Further evidence of the existence of the drain has been obtained from the image
of Google Map (Reference: Pic: 12).

2. It was further informed by the appellant that the area of the natural drain is now
occupied by some private individuals. Further, the depression area has been filled
up in the recent past and the entire natural drain has been covered. This was
verified by the team and is also evident from the Google Map image (Reference:
Pic 13). Growth of vegetation along the filled-up area was also observed.

FF7
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It was noticed that there are display boards put up indicating ownership of the
land along the natural drain by the present owners (Reference: Pic 3).

. Apart from the afore-mentioned observations CPCB Team also noticed
construction of concrete boundary wall on the initial portion of the said open drain
(Reference: Pic 10)

. The RWA representatives informed that earlier the part of land used to carry the
excess rain water in rainy season through the stated encroached open channel and
the excess water used to flow into the Najafgarh drain and hence there was not
much waterlogging in the colony. However, after the encroachment and closure of
water inlet to that area, there are frequent waterlogging in Shyam Kunj colony in
rainy season.

. Adrainage system has also been constructed for the collection of storm water and
waste water from the village; the final discharge of the sewer network is the
Najafgarh drain (Reference: Pic 5, 6 and Pic 8).

It was also revealed by the RWA representatives that during rainy season,
backflow of wastewater also occurs in the RWA colony due to sewerage network
connected to Najafgarh drain when the water level rises in Najafgarh drain.

. The land ownership is beyond the purview of CPCB and thus could not be
verified. SDM office may coordinate with Department of Irrigation & Flood
Control, Delhi and other concerned department to ascertain the status of
ownership of the open drain. The status will be reviewed and submitted by
SDM Office to the Hon’ble NGT after incorporating comments / observations
of CPCB.

48
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4.0 Photographs taken by CPCB officials during inspection of Field visit
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Pic 5. Wastewater dlscharge from Shyam Kunj Pic 6. Wastewater discharge from Shyam Kunj
colony colony
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Pic 7 View of filled up natural drain and Pic 8 Natural drainage at the point of confluence
vegetation in the open drain. with Najafgarh drain
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Pic 9. Waste-water discharge from drain leading
into Najafgarh drain
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Pic 10. Boundary wall and house constructed on
open channel
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Pic 11. Manﬁbl.e under the Road carrying waste water to Najafgarh drain.
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Picture 12. Snapshot of the sard open channel taken through Google earth (Year 2022)
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S.No.of | e Date of | i Area of sach | Lend Rovenue
the Khata COMIMENCAms b it Khasra Na. In OR Rent
Khatoni nt Bighaa/Acres
of Bhoomidar
Nl 2 3 4 ' 5 .6 g
203/ Land Held By Bhumidar
226 VA 81 8 O ¥R Ao "
Goela khurd | |
1999-2000 38 o 4-18 0-4/439 M-220/2006-07 Dt. 12-12-2006 faRTEd THa=R|
|
Vanm YA g3 YR Rlo |
Goela khurd |
| . [
13 arster e g3 TTEER Rlo |
Goela khurd
Holding Total | 1 4-18
Khata Total | 1 418
Total 1 4-18 .00
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: |



F/G


251 29

qi’ﬁl?.FoﬁMPﬁA T WeHt/ KHATAUNI iy forar = 2013-2014
Goela khurd SOUTH WEST I=
At P -83A /SEE RULE-83A Village il Vaar
S arrar A / R A kieutd i ww M it
=t 4 Pramer wart St e T TR LeLnt m frmeft
T EHlE T o ar g i L
Nama of tha Khatedar/with REMARKS
S.Mo.of o Date of T Area of sach | Lard Ravenue
the Khata COMIMBNCEma i e Khasm No. In | OR Remt
Khatoni nt Bighaa/Acres
af Bhoomidar
1 2 3 ' 4 5 G ' 7
216/ Land Held By Bhumidar .
4 w |z bt fre g s R/o <
Goela khurd
I8 s 1-19 (1) 0-4/488 M-266/Teh(P)/2011-12 &0 &0 03/07/20121
vz um T G g Yo AR fe
R/o Goela khurd
Holding Total 1 . 1-19
Khata Total 1 EET
Total 1 1-19 .00
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: |
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<8

\‘\'Sﬁ..-f FORM P-6A Twd el / KHATAUNI L o
A4 -3 /SEE RULE-83A e Goela khurd )
e ara TR fe T P sy g | swmem s
wdrh W Prare v St A T drzer vt a
T BT B mTmf - qrywa i e
Narne of the Khatadar/with
S.No.of s Date of o Area of sach P
the Khata commencems | KhasmNo. In OR Rent
nach khata |
Khatonl nt Bighaa/Acres
of Bhoomidarl |
1 2 3 4 | 5 6
215/ Land Held By Bhumidar
4 e 13 uT 5% ffe = dha=e R/o = |
Goela khurd
38 s 3-10 (1) 0-4/487 M-195/Teh(P)/2011-12 &10 80 25/06/20121
v T 4 €199 R/o Goela
khurd
13 5T Heure §F §199E Rlo
Goela khurd
Holding Total 1 3-10
Khata Total 1 [ 3-10
Total 1 3-10 .00
Certified By A PATWARI ( ) TEHSILDAR (
Page: 1
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”

J BT w-.om P-6A

&l foram-83A /SEE RULE-83A

) AT A/ e
i 4 Prarer et
w1t
Name of the Khatedar/with
5. No. of
Parontage and Addrees
the Khata.
Khaton!
1 2
217/
4 - 14 % ioita R g3 a9 R/o

Ve

Wewm

e

oM

1o wmy

Vv

Certified By :

Goela khurd

TSl g 43 @A Rlo

Goela khurd

#hETaT = YUAR Rio

Goela khurd

erai §F TN Rlo Goela

khurd

ok g 1941 R/o Gosla

khurd

A U SR Ao

Goela khurd

I A SRR Rl

Goala khurd

biEaisd
FftrwT A
e mt

Land Held By Bhumidar

e welf / KHATAUNI
T A el T
T aww drey

H e
Khasra Mo, of Aot onch
A R Khasra No. in
Bighas/Acres

4 5

38

PATWARI (

0-15

Land Revenue
‘Of Rent

Goela khurd f=1 SoUTH WEST
feuelt
REMARKS
7

(1) 0-4/494 M-50/Teh(P)/2012-13 &0 %o 04/10/20121

TEHSILDAR ( )

Page:

Waar

|
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i 5-6A / FORM P-6A e el / KHATAUNI -
Goela khurd SOUTH WEST 2013-2014
2 Pro-83A /SEE RULE-83A Vilage "
; ’“!! AT T/ fe b i e s M st
et 1 Py e R 1 7 T s e o ek
T W s T yEarH ELe
Nama of the Khatedar/with REMARKS
S.No.of & o Date of i Arsa of sach _—
the Khata COMMmEncames AL Khasra No. In R
Khatenl nt Bighaa/Acres
of Bhoomidari
1 ' 2 3 4 5 6 7
ERIL AR U3 SR Rio .
|
Goela khurd |
Holding Total 1 0-15
Khata Total 1 0-15
Total 1 0-15 .00
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: 2
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Lac] q.:ow P-6A el EaT / KHATAUNI LI

Fore o 2013-2014
e BT B R L EadA Goela khurd e SOUTH WEST {
s ararc T/ fran o fer W ¥ werm M o
el 1 Prare v St s T e Az e e et
wEHE LieEatd . R P
Nama of tha Khatedar/with REMARKS
8. No, of i Dato of ) Area of sach | Lend R
the Khata COMMEncomo e Khasm Mo. In | Oft Rent
Khaton n Bighas/Acroa
of Broomidar |
1 ) 3 4 ' 5 ' 6 7
218/ Land Held By Bhumidar
4 = A it eFTRd wite Of TReT =
fre R/o Goela khurd
381 #a 0-19 (1) 0-4/3 M-15/Teh/iKp/2013-14 w10 8o 17/10/20141
e i 21 Daughter Of T+e¥ {iE
R/o Goela khurd
WA delt Daughter Of T7aR
RE® R/o Goela khurd
Vet 3 v fe g3 7=z fE Rlo
Goela khurd
| Holding Total 1 0-19
Khata Total 1 0-19
Total 1 0-19 .00
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: |



F/G


B U-6A / FORM P-6A

) :3A /SEE RULE-83A

b wTiaT T T/ fen
R w4 P v
w
Name of the Khatedar/with
. No.of
Parentage and Addrean
the Knata
Khatoni
1 2
315/
0 V2047 e fRd g i e /o
Goela khurd
1420 %01 siyE gz M 2 R/
Gpela khurd
1/ T 511 Wile Of 1591 917 R/o
Gioela khurd
120 317 T YA W FAN R/o
Gosla khurd
1120 AT Daughter Of
4 Rlo Goela khurd
Wau s ity R g3 Fope Ryg
R/o Goela khurd
Certified By :

| qiE s
R A
} Errmimf

Date of
|m
nt
|d5hmmuan
3

2016-2017

¥ W
VI T

| Khasma No. of
ooch Khata

Pd EellH / KHATAUNI

e M
drwe dreit
aryaer

| Amea of sach
Khasm MNo. In

4 5

|Land Held Bﬁ Bhumidar

38 = 1-19

PATWARI (

256

Goela khurd

TEHSILDAR (

B SoUTHWEST

T O-4 IR 1. 19 Y9 7, 123/NT/KH/2016-16 TR

el 04/08/2016 Heconvanyace Deed.
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r

W 9-6A / FORM P-6A

el Wl / KHATAUNI 2 5 7 bt

Goela khurd e
& fram-8aa /SEE RULE-834 Pikatt
[ |
e . SRR T/ e TRy | ¥ el welrs e i |
wefH e S e T 5 e et diet @
| | Bz i e G
| Name of the Khatedar/with ¥
|s.No.of i Inm . Arsa of each L R |
the Khata | commenceme el khasra No. In OR Rant
| Khatont nt | Bighas/Acres | |
‘ of Bhoomidarl | |
| } | _ -
1 2 3 4 5 6
| 12031 o1 e = e R R/o
Goela khurd
_ ' i
UELRL SIS g HAgGd WE Rlo |
Goela khurd |
120 W1 facrar g g2 weper R . |
R/o Goela khurd |
1/20 % srauTel (e g3 mewe e |
R/ Goela khurd
120 41 eI T Daughter Of
#%e [ A/o Goela khurd
V20w frsrer &t Daughter Of |
HABaA e R/ Goela khurd
V29T aset? 2 Davghter Of
e e Rl Goela khurd
Va0 st fe g v g o
Goela khurd
Certified By : PATWARI ( ) TEHSILDAR (
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SOUTH WEST af 2013-2014
L ¢ 'y Vaar
feoqdy
REMARKS
— .
)

Page: 2
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B 9-6A / FORM P-6A A GellH/ KHATAUNI e o
» 2013-2014
L] A /SEE RULE-83A e Goela khurd SOUTH WEST
Mictt Yaar
bl YR W7 7/ R T e ¥ Welr T T R
e e T e e e e et w et
=1 el e m e | wywE EL
Name of the Knatedar/with R
8. No.of i = Khasra No. of Armeof owch Lond Rovee
the Khata COMMencema e Khasra Mo. In OR Rent
Khatonl nt Bighaa/Acres
of Bhoomidar
1 2 ' 3 4 5 6 7 5
12050 Ao 241 Daughter Of e
e R/o Goala khurd
120 414 1 41 Wite Of §H
R/ Gosla khurd
120 1 Ul 93 g 95 Rlo '
Goela khurd |
170 4T e 9 §HE HE Rlo
Goela khurd
1420 31 S Daughter Of §6H
7 /o Goela khurd
120 41 T Daughter Of g4
H-3 A/o Goela khurd
Holding Total | 1 1-19
Khata Total 1 1-19
Total 1 1-19 .00
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: 3




i q‘-@.ﬂm P-6A ot Eeftft / KHATAUNI

¥ fram-83A /SEE RULE-83A

o | eerE e/ R Prrt s
el 7 frar v i T
HIEAE | LiEaki gz
|
| | Name of the Knatadar/with | |
8. Mo.of | Dateof
Parentaga and Address | Khasra No. of
the Khata :eu'nmum sach Khata
| Hhatonl nt
| of Bhoomidar
| |
B 2 Al f 4
316/ Land Held By Bhumidar
.
0 | Wiz m woifty fRve = e e /o l L
Goela khurd
! 20162017 | 3§ o
W1z e g g e [d Rlo
Goela khurd
[ vizam anre 73 B R Ao
Goela khurd

Vas Tl wite OF T T R /o

Goela khurd

13437 e PR g3 w

R/o Goela khurd

136 P A e g e [

Rfo Goala khurd

Certified By : PATWARI (

W e W
e el
woEE i

Area of sach
Khasma No. In

1-07

Land Revenue
Oft Rent

Goela khurd

TEHSILDAR (

R&1 SOUTH WEST

AW 04 YA 7. 20 A 7. 344/ TEH/KH/2013-14 Frfve

T4 04/08/2016 Reconvanyace Deed.
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260 5
* B 9-6A / FORM P-6A e welt / KHATAUNI Ty

forem o 2013-2014
mﬁﬁn /SEE RULE-834 Villags g SN
. : 2 : ; » et Vaar
i R BT / o A K utd e | el e P iaat
el S it T S ar frupy
i B e v EuG
| Name of the Khatedar/with | |
8. No.of - Date of Kisrm M of | Asen of sach Land Ravenus
tha Khata | COMITBNCEHTIO Py | Khasra No. in OR Ront
Khatond " Bighas/Acres
| of Bhoomidar | |
|
1 2 3 ' 4 ' 5 s ’ 7
18 71 Frfet Wite Of ¥ 91 R/o
Goela khurd |
Vag st fed = w8 g Rl
Goela khurd
1/4a W I Daughter Of 1 FHI |
R/o Goela khurd
| tausm A Daughter Of T FHR |
R/o Goela khurd !
| |
e welt 24t wite Of StaEE R/o i
Goeia khurd
|
|
136 0 il O wEE f/o
Goela knurd
V72 W #Aefl g3t wite of e
TR R/o Goela khurd
1/ ¥z T SR 4 e N R/ i
Goata khurd
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: 2
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39

* 7 9-64 / FORM P-6a HE WA/ KHATAUNI g f W 3130
O 3=
xar S NRE Sk s Goela khurd SOUTH WEST
" ' - Vaar
ll A/ o T Py e el “ffrery
el g frmes wart e Ay TR T e e et a feurht
w1 errw o it Ay T
Name of the Khatedar/with REMARKS
8. Na.of s — Khasra No. of Y8 of oach L Faanice
the Khata COMMBncEme coch ieki Khasra No. In OR Rant
Khatonl t Bighaa/Acres
of Bhoomidar
1 2 3 4 5 6 7
12 ¥ VBT SIFHETT | Rfo
Goela khurd
Holding Total 1 1-07
Khata Total 1 1-07
Total | 1 1-07 .00
Certified By h PATWARI ( ) TEHSILDAR ( )

Page: 3




\

i rs'ﬁw—.ﬁom P-6A

2w Prm-83A /SEE RULE-83A

b Wl / KHATAUNI
& Wl i w1
N T e

Haw agEar
ki b o Area of sach
sach Khata e AL
WAEW

4 5

Land Held By Bhumidar

T R w5/ e b
el w4 P v ik
w1 LEEaby]
Name of the Khatedar/ with
5. No. of Date of
Parentage and Address
| tha Khata | commancema
| Wratoni | L
i of Bhoomidart
|
+ | % | 3
317/
6 Va i e g vaita /o |
| Goela khurd l
|
| |
| |
|
|
Vs e = i Rio |
|
|
| Goela khurd l
|
1awm ST 4 I Rio
Goela khurd
VA T YT T 0 A/o Goela
khuird
116 WM fav=3 43 8 R/o Goela
khurd
116 3mm a3 94t Bfo Goela
khurd |
|
Certified By :

PATWARI (

Land Revenue
OR Rent

Goela khurd

TEHSILDAR (

Rer souTHwesT

REMARKS

(1) FRTet 50 191/ Teh/Kh/2016-17 Tt 14/12/2016

Reconvance Deed,

Page:
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\ Goela khurd Rt souTH WEST 2013-2014
Qa’lﬁ'ﬂaﬂs&:mm-m Vilage
: : : ; Miatt Vaar

Ll R T/ kil ¥ wm T e

ot i N— ST A P — iy o P

wwE Labks s v I

Name of tha Khatedar/with | REMARKS

S.No.of i Pad of | Knasra No. of b Lend Feverne

the Khata COMMBNCHma | s s Khasm No. In Of Rent

Hhatord nt | Bighaa/Acres

of Bhoomidar
RN 2 3 ' 4 ' 5 6 [ 7
Ve SR o Widow Of
Fat= R0 Goela khurd
' Holding Total . 1 _ 1-16
Khata Total | 1 1-15
Total 1 1-15 .00
|
|
|
Certified By : PATWARI ( ) TEHSILDAR ( )

Page: 2




v HH Y-

M P-64

<l Prm-83A /SEE RULE-83A

v e / e w
had 1 Py v
wwHlE
Name of the Khatedar/with
S.No.of
Parentage and Addross
the Khata
Khatonl
1 2
325/
4 - Iwwm SUE I3 9T Rio
AT
118 91 9= ®1R g fva e Rlo
arHETf
[ g e e g ga e e
' Rio araT)
118 311 a1y a4 dw e Afo
AT
Wia v A Wite Of SR e
R/ TTETRiT
| 1he s i g wfaa e Rio
BIEBTEN]
Certified By :

b e
aftrare A
B

Ao @t/ KHATAUNI
e | st
!mtwm Fraper drey
| dw qyEa
Khasra No. of | Amactach
i Khasma No. In
| Bighaa/Acrea
' 4 5

Land Held By Bhumidar |

38w |

PATWARI (

Goela khurd

TEHSILDAR (

Ber  SoUTHWEST

(1) Office of the Executive Engineer/F.11(Goela

Lift.lrri. YCD-VIII/2012-2013/Re-conveyance

Deed/1420/di~6-10-21/4T59 SH14 Teh/ NEKH/F . Na.

62485/ order dt-21-6-2022 39T a1l

Page:

af

Vaar
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= HIHT-48/ FORM P-6A

enmusa /SEE RULE-83A

am
et
o At

8. No, of

Certified By :

et W+t / KHATAUNI
TR A/ TR W ¥ s !!ﬁh"ﬂt'ﬂ
Wy e e e v T | e i
LEL L e aEE
Name of the Khatadar/with
Date of Asa of each
Parentage and Addreas Khasra No. of
COmMmancama anch ket Khasma Na. In
nt Bighas/Acres
of Bhoomidari
) ' 3 ' 4 5
118 W el gF s (e R/
PIEEI]
|
1z W HFTHIN Wite Of fiores v [
Rio TmErdl
W2 I FHR 4F Rt plo
qEARe
jm?w v e o e R/o !
I |
|
11z ITaTd= 94l Daughter Of ‘
Ry j/o et |
W2 {2l Daughter Of
Rt A/o Trrard
VB uirgEd Wite Of ¥l e
Rlo riard
148 Y M Daughter Of w19 e
R/o TTERT
PATWARI (

265

it

Goela khurd

TEHSILDAR (

Page:
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o B 9-6A / FORM P-6A e @/ KHATAUNI L =
Goela khurd SOUTH WEST 2013-2014
2wt Pra-83A /SEE RULE-83A Viiage -
: |
o) A T / R Trers ¥ e welw T
et . S — St are T T e A @ ‘ P
F wrm ‘ﬂn e L]
Nama of the Khatedar/with REMARKS
S.No.of L Dats of | o Area of sach L Fevenia i
the Khata COMMBNGCEme T Khasm No. In OR Rant |
Khatonl nt Bighaa/Acres
of Bhoomidan ‘
= 2 3 4 5 6 7
/a3 AT 4= I R R/o
AT I ‘
i Vag i o e R/o
mEART ‘
|
Holding Total | 1 1-16 146 |
I KhataTotal | 1 1-16 1.46
Total 1 1-16 1.46
|
i
i
|
|
Certified By : PATWARI ( ) TEHSILDAR ( )
Page: 3
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OFPICE OF THE CHIEF ENGINEER( I&F)

—a —_— GOVT, OF DELHI; DELHI,
.-r—.l"./ — ') 9
NooFo7(54)/0.L.3./Goel Khurd/SS8/CEr/96-97 uu‘v.f 3
hj‘j ’ \ Ts o) \Gl*\ 7 &
F L N\ 2 L

B The Additienal Bistrict Magistrate(LA),
, Gevt, of Delhi, 1st Pleer,

Tis Hasari Ceurts, / X

c

[

Sub ;3 *“Naksha uutu--iny | in respect of Award Ne,1991 -
village :.cla Xhurd - Lif: Irrigatien Scheme in
N

f sir,
s
i The Geela Lift Irrigatisn Scheme was dreped
_ob  and this department was directed te return Back the lmd te E
_\\\\ Ex-ewners which was acquired vide this Award (Ne,1991) :
AP} -'\o\\‘\‘p ment iened abeve. :
> '\\ﬂ 4
It is, therefere, requested te please previde us Vo
a copy of Naksha Mutazemin(Hindi versien) fer efficial use
and recerd at the earlies:, p Y
;. This may please be given priscrity, R D
\ O _ \ ;
= s \ "
Poas - _ Yeurs faithfully, Ly
. - A, e 9‘?
—( VK, SHARMA ) /
,\I SWRVEYOR OF WORKS. /
L |
WAV
o
B %144
- by .‘
= : lL Hy“"”} v 70
o\ A gl (3 i G "
’ ; AVE s —
: 87l h ¥ ___Y\ s };
| g [ 1 L S )
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/
e
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